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CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR
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SH. 8. K. MOHAPATRA
Hon’ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 14.09.2016

NAME OF THE COMPANY: Union of India
Vis.
M/s. Satyam Computer Services Ltd. & Ors.
SECTION OF THE COMPANIES ACT: 388B
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ORDER

One final opportunity is granted to the Petitioner to address

arguments.

List on 28" September 2016
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